
_ OFFICE or THE PRINCIPAL(DIS1‘RIC'I1& SESSIONS .]UDG£Z_(HQ§) : DELHI
ORDER

In super-session of earlier orders, the following Judicial Officers (Central) are hereby
authorized to act as Link courts to dispose of urgent matters/ miscellaneous applications filed in
the courts of the Judicial Officers whose names are mentioned in Column No.1,whenever they
happen to be on leave or not available for any reason whatsoever, with irmnediate effect :-

S. Name ofJudicial Officer M 1“ Linkjudicial Officer
N (Column No.1) _

2"“ LinkJudicial Officer

Sh. Prayank Nayak
l ASHIPOCSO)-01

1 Ms. Sonam Gupta
AS]—(FTSC](POCSO)-01

Sh. Sachin Gupta
AS]-(SC-POCSO)

*Ms. Sonam Gupta
ASJ~I[FTSC)(POCSO)-01

2 Sh. Sachin Gupta
AS]-(SC-POCSO)

Sh. Rana Deepak Singh
AS_]—l:FTSC) (POCSO)-02

Sh. Rana Deepak Singh
AS]-l[FTSC)(POCSO)—O2

3 S31. Prayank Nayak
AS]-(POCSO)-01

Ms. Sonam Gupta
As]-|{FTsc)(P0cs0)-01

4 Sh. Sachin Gupta
As]-lsc-Pocso) j

Sn. Rana Deepak Singh
AS]-(FTSC)(POCSO)—02

Sh. Prayank Nayak
AS]-(POCSO)-01

5 Ms. Shilpijain, AS]-O2 5 S1. Ankurjain-I, AS]-O4 Sh. Abhishek Goyal, AS]-03

Sh. Abhishek ooyal, AS]-036 S11. Bhupinder Singh, AS]-05 Sh. Jogincler Prakash Nahar
ms] (FTC)-01

7 l Sh. Ankur Jain-I, AS]-04 Ms. Shilpijain, AS]-02 Sh. Virender Kr. Kharta
AS] (FTC)-02

8 Sh. Bhupinder Singh, AS]-05 Sh. Abhishek Goyal, AS]-03 Sh. Ankurjain-I, AS]-04
l

‘S S9" Sh. Nishant Garg. AS]-06 Sh. Puneet Nagpal
Spl.]udge (NDPS)

Ms. Shilpijain, AS]-02

10 , Sh. Puneet Nagpal
j Spl. judge (mops)
1. . .

sh. Nishant Garg, ASJ-06 Sh. Rakesh Kumar-IV
iris] (Electricity)-01

11 Sh. Rakesh Kumar-IV
lAS_l (Electricity)-01

Sh. Sunil Chaudhary, Spl.]udge
(Electricity)-02

Sh. Puneet Nagpal
Spl. Judge (NDPS)

12 l Sh. Sunil Chauclhary, Spl.]udge
(Electricity)-02 l

Sh. Rakesh Kumar—IV
AS] (Electricity)-01

Sh. Bhupinder Singh, AS_]ll-ill‘;

13 Ms. Shreya Arora Mehta l
ASjl (Spl.FTC)-02

Ms. Priyanka Bhagat
AS] (SC-RC)

14 l Sh. Harjeet Singhjaspal
Asl (FTSCXRC)

Ms. Shreya Arora Mehta
AS] (Spl.FTC)-02

Sh. Harjeet Singh Jaspal
AS] (FTSCXRC)

lMs. Priyanka Bhagat
lAS] (SC-RC)
l

15 Ms. Priyanka Bhagat
7As_1 (sc-Rc)

Sh. Harjeet Singh Jaspal
AS] (FTsC)(Rc)

lMs. Shreya Arora Mehta
AS] (Spl.FTC)—02

16 5Sh.]oginder Prakash Nahar
lASjl (FTC)-01

Sh. Virender Kr. Kharta
AS] (FTC)-02

Sh. Sunil Chaudhary,
‘Spl. Judge (Electricity)-O2
l

17 Sh. Virender Kr. Kharta
AS] (FTC)-02 AS] (FTC)-01

Shijogihder Prakash Nahar Nishant hSjl-06



~@.-§§_§'.‘i’§.:_[l?_§/P.1o)/on/2025
Sub:-Link AS] (Central) Tis Hazari Courts, Delhi.

ll 5 MAY 2025
Dated ______________

Copy forwarded for information & necessary action to :-
1. The Registrar General, I-Ion'ble High Court of Delhi, New Delhi.
2. The Officers concerned.
3. The AO(])/Branch In-Charge, Admin. Branch (I,II,III), Filing Branch (Central), E-Sewa &

Suvidha Kendra, Tis Hazari Courts, Delhi.
4. The P.S./Reader to the undersigned
5. The Secretary, Bar Association, Tis Hazari Courts, Delhi.
we In-Charge, Lock-up, Tis I-lazari Courts, Deli.

. The Website Committee, Tis Hazari Court, Delhi.
8. The R&| Branch (Central) for uploading on LAYERS. Ulkal/4%

Principal District & Sessionsjudge (HQs)
Delhi


